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(b) whether any meeting of that 
4group has been held; and

(c) if so, whether any recominenda- 
tion have  been made by  the said 
Study group?

The Minister of Commerce  (Shri 
fMnesh Singh): (a) A Working Group 
consisting of officials of the three 
countries, which was set up to con­
sider measures for expansion of trade, 
has been entrusted with negotiations 
on mutual exchange of preferences.

(b) A  meeting of the Working 
Group was held in Cairo between 14th 
•and 23rd February, 1967.

(c) Preliminary negotiations have 
liave taken place on the basis of a 
common approach evolved by the 
Working Group and of the ground 
rules adopted by it.  These negotia­
tions are to be continued at the next 
meeting which is likely to be held 
shortly.

Dry port In Delhi

*252. Shr| Kan war Lai Gupta:
Shri R. S. Vidyarthi:
Shri Ram Kishan Govts:
Shr| YashpM Singh:
Shri S. C. Samanta:

Will the Minister of Commerce be
pleased to state:

fa\ •whether Government propose to 
•declare Delhi aw a Dry Port;

(b) it so, when; and

(e> whether  Government  have 
rece'vM any representations In this 
■connection?

The Mlwhter of Commerce <SM 
IMnesh BKicta): (a) to fc). The re­
presentation received in this connec­
tion is under examination at present 
In consul ation with the concerned 
MiriaMas.  No decision has been 
taken so far.

Demands of N.CJI.C. Employees

•151. Dr. Ranen  Sen: WiU the 
Minister of Steel, Mines and Metals
be pleased to state:

(a) whether it is a fact that tbe 
N.C.D.C.  employees in  Ranchi had 
submitted a charter of  demands in­
cluding the payment of bonus, gratui­
ty, implementation of the Second PW 
Commission’s  recommendations  and 
other matters; and

(b) if so, the time likely to be taken 
to fulfil their demands?

The Minister of State in tbe Minis­
try of Steel. Mines and Metals (Sfcrl
P. C. Sethi): (a) Yes. Sir.

(b) Th-se ma.ters are within the 
purview of the autonomous corpora­
tions like the National Coal Develop­
ment Corporation who are negotiat­
ing in the matter with the employees 
Union at Ranchi with the help of the 
established Central Labour machinery.

No time limit obviously can be set 
in such matters.

Industrial Development with Mecha­
nised Agriculture

•254. Shri H- P. Chatterjee:
Shri Dattatraya Knnte:
Shri S. C. Samanta:
Shri Yashpal Singh:

WiU  the  Minister  of Industrial 
Development and Company Affairs be 
pleased to state:

(a) whether the Ford Foundation 
Seminar held at Patna from the #h 
April.  1967 discussed  the need  to 
urbanise and balance industrial deve­
lopment with mechanised agriculture 
in the next 20 years in West Bengal;

(b) If so. what are the definite pro­
posals suggested tor the purpose; and

(c) whether It is s fact that the 
most si *n Meant part of the develop­
ment scheme is the co-ordinated pic­
ture of the Bi*w-West Rennl induo- 
trial h»1t stretching from JUnelhl t® 
Durgapur?




